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Mr. P. P. Mathur counsel for the applicant.
Mr. Hemant Mathur counsel for Respondent No.l.
Mr. Rakesh Jain Proxy counsel for

Mr. Sanjay Pareek counsel for Respondent No.2
Mr. Vijay Dutt counsel for Respondent No.3

Learned Counsel for Responcent No. 3
subnits that he has received instructions from
the Officer In-charge that the applicant has
been  permitted to join as a Member of IAS
Rajagthan Cadre and the present CA has become
infructuous. In view of this subsequent
clevelopment, the present OA has become
infructuous and is diﬁpogeq_of accg;dingly.
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